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ViolaUon of th0 provisions under rassr- 
vaifon poli^ is punlsliabis under Section 24 
of the industries (Development and Reguia: 
tion) Act, 1951 vide section 4 of ttw Amend­
ing Act of 1984. Specific instances of large 
scale units producing items reserved for 
smaH scale sector in excess of tlieir Icensed 
capacfty brought to the noUce of the Govern­
ment are looked into and appropriate action 
is taken tiy Administrative Ministries/Depart­
ments concerned.

To k»k into the complaitits of vnlatnn 
of resenratkm policy relating to encroach­
ment, GovL have constituted aCommittee to 
check entry/expant»noflafgeAne(fiumscale 
units into areas reserved for smal scale 
sector under the chahrmsuiship of Devetop- 
ment Commissioner (S m ^ & ^  Industries).

[Tmnslaliori

SugesUons Re. Sick P.S.Us. fay Scope

3280. SHRI VILAS MUTTEMWAR^ Will 
the PRIME MINISTER be pleased to

(a) the details of suggesttons given by 
the Standing Conference of PubKc Enter­
prises (SCOPE) to the Government in re­
spect of the sick industries; and

(b) the reactton of the Government 
thereto?

THE MINISTER OF STATE M THE 
MINISTRY OF INDUSTRY (SHftI P.K. 
THUNGON): (a) No spedficsuggestkm has 
been received from the Standing Confer­
ence of PubSc Enterprises (SCOPE) in re­
spect of sick kidustries.

(b) Does not arise.

[EngSam

Study by Nam Science and Technotogy 
Centre on Earthquake

3281. SHRI NAWAL KISHORE RAI: 
Wil the PRIME MINISTER be pleased to 
state:

(a) whelhertlte NAM Science andTech- 
notogy Centre, New Delhi have stated in 
their study that about 70 milon houses are 
vulnerable to earthquakes;

(b) if so, tfie details thereof; and

(c) If so, the corrective steps proposed 
in this regard?

MINISTER OF STATE M THE MINIS­
TRY OF PERSONNEL, PUBLIC GRIEV­
ANCES AND PENSIONS (SMT. MARGA­
RET ALVA): (a) The NAM Science and 
Technology Centre has not conducted any 
study regarding vulnerability of houses due 
to earthquakes.

(b) arid (0). Do not 

[Tnmbttari

■napectlen of Fbodgrakis by Kendrlya 
Bhandar

3262. Smi-BALRAJ PASSI: 
SMRIRAJVEER SINGH:

Wn the f4)IME MINISTER be pleased 
tosta^

(a) whether the t̂ iality of wheat, rice 
etc. sigipl^d ̂  Kcihdriya Bhandar for distri- 
butkih through rattoisho^ is tested from 
timetotbn6onthe^)otinlttndriyaBhandar;

(b)f if So, ^details thereof; and -

(c) if not, the featens ther^br?

MINISTER) OF STATE M THE MINIS­
TRY dt= ClVd. ^ P k E &  AND PUBLIC 
DISTRIBUTION (SflRI KAM ^UDDIN 
AHMED): , (a)'to (C). Food Corporation of 
India (TCIJsufi^slocksof wheat, riceand 
sugar Miich confiinn to quaKy standards 
laU doWn'in the PMventton of Food Adul- 
teratton Act (PFA);RedpieMs of foodgrains


